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(1) 32T 912G F TS0 THFP AT A 747 372 F 06 5, 2004 ¥ Fvam 167 (391.), 29 w74,
NAA =
uuer

2004 F FT.30. 427 (37a7), 31 w5, 2004 ¥ =137 544 (s187.), 25 T, 2005 ¥ F7.97. 263 (sr7.),
31779, 2005 % FI.97. 462 (I91.), 14 TATE, 2008 7 =747, 1121 (F91.), 31 =TS, 2008 F FT.47. 1353

{(3191.), 31 STFST, 2006 F F1.57. 1873 (97.), 06 f2¥reae, 2006 ¥ F1.97. 2074 (arr), 03 fra=T, 2007
FTE. 2069 (w91.), 31 fewwaw, 2007 ¥ #v.am. 3 (3777, 08 fgw<, 2008 ¥ =137, 2847 (),

15 famwaT, 2008 ¥ #T.37. 2888 ( {3791.), 09 %Fﬂa_\, 2009 F FT.37. 2286 (3797, 16 RE=T, 2000

TS, 2390 (9791.),23 fameye, 2009 ¥ #1.57. 3269 (v, fawaw, 24 frmww, 2000 ¥ #r.ar. 3208

(#91.), 21 s, 2010 ¥ =757, 907 (§78T.), 27 77¥9, 2010 ¥ FT.37. 2005 (47.), 15 R, 2010 ¥
FLAL 2284 (371), 11 w397, 2010 ¥ FT.97, 2516 (=7.), 04 7507, 2010 ¥ #T.37. 2711 (7).
28 e, 2010 ¥ F7.47. 3052 (797.), 28 ¥, 2011 ¥ #.37, 887 (57, 21 eeeaT 2011 % =7 o
2845 (71.), 17 FTE, 2012 F F1.47. 296 (¥97.), 23 75747, 2012 ¥ 1.5, 2775 (%97, 21 715, 2013
% FTH. 799 (37T, 28 WE, 2013 F F.57.1378 (37T, 14 T, 2013 ¥ FT.AT. 1531(), 26 r“:mq—
2013 % FTST. 2919 (7T), TF 13 ¥, 2014 F AT, 4T 1608 (1), 27 5, 2014 F FAT 7. 1632,
12 FreEw, 2014 F Eran | 2323:3‘29.%:1;~ 2014 ¥ F7.57. §. 2542 (W)j‘—gﬁ— 11 759, 1914

MINISTRY OF AGRICULTURE
(Department of Agriculture and Cooperation)
NOTIFICATION

8.0. 1413(E).—In exercise of the powers conferred by sub-section (1) of Section 3 of the Destructive
nsects and Pests Act, 1914 (2 of 1914), the Central Government hereby makes the fo’lowmg Order further

d the Plant Quarantine (Regulation of Import into India) Order, 2003, namely:

O ame

i.  Shorttitle and Commencement.—(1) This Order may be called the Plant

Quarantine (Regulation of Import into India)
(First Amendment) Order, 2015.

(2) It shall come into force on the date of its

pubiication in the Official Gazette.
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2. In Chapter II of Plant Quarantine (Regulation of Import into India) Order, 2003, the existing entries
against clause 3 (14) (ii) shall be substituted by the following entries, namely:-

“All consignments of sand in any form for non-agricultural purpose shall be imported into India through
National Plant Quarantine Station, New Delhi or Regional Plant Quarantine Stations, Amritsar, Chennai.
Kolkata, Mumbai or Plant Quarantine Station, Cochin, Mangalore, Tuticorin and Krishnapatnam™.

3. In the Plant Quarantine (Regulation of import into India) Order, 2003 in Schedule X for serial
number 27 and the entries relating thereto the following  entries shall be substituted in the respective
columns:-

|

l Issuing Authority Jurisdiction Authorized to issue permits for

| @ 3 v S

| Officer-in-charge, Concerned  port  of | Import of plants and plant materials for
| Plant Quarantine Station, entry consumption and otl}er }tem‘s (}n, V‘& vi)
under the category of soil only in Schedule |
i Krishnapatnam ' VL

F.No. 8-57/201
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UTPAL KUMAR SINGH, Jt. Secy.
Note : The Plant Quarantine (Regulation of Import into [ndia) Order, 2003 was published in the Gazette of
India, vide, number S.0. 1322 (E) dated 18" November, 2003, and subsequently amended vide number
S.0.167(E), dated 6™ February 2004, S.0. 427(E), dated 29" March. 2004, S.O. 644(E), dated 31% Mayv
2004, 8.0, 263(E), dated 25" Februarv 2003, S.0. 262 (E), dated 317 March 2003, S.0. 1121 (E), dated 147
July 2006, S.0. 1353 (E), dated 31" July 2006, S.0. 1873 (E), dated 31% October 2006, S.0. 2074 (E). dated
6" December 2006, S.0. 2069 (E), dated 3* December, 2007, S.O. 3(E), dated 1¥ Januarv, 2008, S.0. 2847
(E). dated 8" December, 2008, S.0. 2888 (E), dated 15" December, 2008, S.0. 2286 (E). dated 9
September, 2009, S.O. 2390 (E), dated 16® September, 2009, S.0. 3269 (E), dated 23™ December, 2009,
S.0. 3298 (E), dated 24" December, 2009, S.0. 907 (E), dated 21% April, 2010, S.0. 2095(E), dated 27™
August, 2010, S.0. 2284 (E), dated 15" September, 2010, S.0. 2516 (E), dated 11™ October, 2010, S.0.
2711 (E) dated 4™ November, 2010, S.O. 3052(E) dated 28" December, 2010, S.0. 887 (E) dated 28" April,

S

2011, S.0. No. 2845 (E) dated 21" December, 201 I, S.0. N0.296 (E) dated 17" February, 2012 and S.O.
2775(E) 23™ November, 2012 S.0.799(E) dated 21 March, 2013, S.0.1378E) dated 28" May, 2013,
S.0.1531(E) dated 14" June, 2013, S.0.2919(E) dated 26" September, 2013, S.0.1508(E) dated 13™ June,
2014 and S.O. Nc.1632(E) dated 27" June, 2014, S.O. No0.2320(E) dated 12® September, 2014,5.0.
No0.2342(E) dated 29" September, 2014, S.0O. N0.2879(E) dated 117 November, 2014 and S.0. No.3114(E)
dated 10" December, 2014,
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